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t
Pipeline eomnecting off-shore oil fields
of Bombay High with Main Land

3172. SHRI D. D. DESAI: Will the
Minister of PETROLEUM AND CHE-
MICALS AND FERTILIZERS be pleas-
ed to state:

(a) whether the pipeline project
connecting the off-shore oil and gas
fields around Bombey High with the
main land is coming up according to
schedule;

(b) if so, what js the alignment of
the pipeline and where wjll it termi-
nate;

(c) whether these matters have
been decided from the angle of opti-
mum efficiency and economy; and

(d) it so, what is the longitude
and iatitude of the oil strike spot
angq its distance from the nearest
coastline s against the length of the
pipeline?

THZ MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHR!I H. N. BAHUGUNA): (a) Yes,
Sir.

(b) The alignment of both the oil
and gas pipelines wouid be from Bom-
bay High field to Uran via North
Bassein fleld,

(c) Yes Sir. Decision has been taken
on techno-economic considerations,

(d) The coordinates of the discovery
well are approximately 19° 32 minutes
North and 71° 17 minutes East. Dis-
tance from this discovery well to the
nearest comstal point which is Diu is
about 144 kms. The length of the
Pipeline would be around 210 kms.
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M/s. Wheeler and Company

4174. SHRI C. K. CHANDRAPPAN:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that the
M/s Wheeler and Company has al-
most monopolised the licences in set-
ting up of bookstalls on railway
platforms all over India;

(b) what are the terms and condi-
tions on Wwhich these licences ar¢
being issued;

(c) whether the attention of the
Government hag been drawn to the
recent Jabour dispute  between
Wheeler and Company and hawkers;
and





